SR RIS MAN TR, Wit 48, R0 [r8m 3y, 7k 92

fafa g vamn fawri .

RATHA, Fag Yoo o3v, featy 30 & Tooq

afagaa
2 : :
ATRE g% e wfafaasy 993,

RIS WrerrTET. o 2%/ ( 199 ) -FLAF ~— AT} W uffa, qq
(9%%¢ 91 9¢) adfre Fow 30 gy gorr TR QR ATy TET iy
T A AaEEl A satanfy, gue ATTEn, Hag aﬁmsﬂ-'ﬁﬁ'rtrﬁwfs
HE, FERTG AT AT NAF facmefic “wa e E RN g
RIEIER T gl T afsferarana) aas mas gqe, TEHETIL fafifeg K
FOT ATE. - : 2

FRINSTS ASArS Fiwd ardmrTa 4 AT,
) .I
qi. @y 24,
FITHATERT 30 wfhy,

"LAW AND JUDICIARY DEPARTMENT
- Mlemtravlaya,,M‘umbai-4(.>u 032

lated the 30tn 'May:- 2001 , .
: A!()_"T_/'t«‘/‘('/i'z‘lqlv S . : \
,PnofﬁcpoN OF HUMAN_RIC;H_TS Aéi‘, 13 S e
— No, €RC. 102K /(117)-IX . —~n exercise O the powers conferred. by section L
- 30 of the Protection of Buman Rights Ay 1993 (10 of 1994) and with the
- concurrence of the Honoura ble Chief Justic: Gnud Judges' of the High Court, 5,
Judicature ut Bompbay, the Goverpmeni of Maharashtra, hereby specifies . Al

" that a Court of Session in each distriot of the Stule, to bea Humip Rights
Court to-try the offences under the said Aet. .. )

By order-and ig the name of the Goverpor of Mabarashtra,
N . . il

ML RIEGE,
Deputy Sceretary to Goverpnent .
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